THE GAUHATI HIGH COURT

{(High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

NOTICE
Dated: Guwahati, the 18" January, 2023

In continuation to the earlier notice dated 17-05-2021, all the Learned Advocates are
hereby requested to submit their details in the format given below via Email at
advocatedetailsghc@gmail.com on or before 31-01-2023, for completion of the e-
Registration process of the learned Advocates in the Advocates’ Database of the Gauhati High
Court.
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